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Sir,

TH E GAU HATI IG}I OURT TG WAH TI(HrcH couRT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO..HC.Wr-06/10085/2024lA

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati

District & Sessions Judge,
Tlnsukia

permission to avair r-."r" r.ur.rD8l",lf:$XT[[+[j " october, 2024

Letter No. DJT/CA O I nI / L9 I 67 tt I 2024, dated 24.09.2024

With reference to the above, I am directed to inform you that Smti.
Tanushree Dey, sub-Divisionar Magistrate (sadar), rrnsukia has been aflowed to
avail LTC for the brock period of 2022-2024 for travefling to chennai via
Dibrugarh-Kolkata and return, w.e,f. 10.10.2024 tnl L7.10.2024, along with
her dependant father shri Jyotish chandra Dey and mother smti. Archana Rani
Dey (subject to furfirring criteria as dependant famiry members), by the shortest
possible route, as per existing Rules.

Shri Dey may be informed accordingly.

Yours faithfully,

^ rl>q-(-
REGISTRAR ruIGILANCE)

Memo No. HC.WI-06/10086-LOOB} lZO24lA. Dated O3d October,2024
Copv to:-

1. The principal Accountant General (A&E), Assam, for information.2. Smti. Tanushree Dey, Sub-Divisional Migistrate (Sadar), llnsukia.3. The Deputy Registrar (Finance), Gauhati High Court, Guwahati for
information and necessary action.

g/1f. Project Manager, Gauhati High court, Guwahati for information with- request to take necessary steps for uproading this retter in officiar
website of this Hon,ble Court.
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